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f[D. M. S. MILK 555. SHRI    PREM   

MANOHAR SHRI   PITAMBER   DAS    : 
SHRI J.   P.   YADAV   : SHRI   N.   K.   
SHEJWALKAR SHRI  MAN SINGH 
VARMA Will   the    Minister   of   FOOD   
ANE AGRICULTURE  be  pleased  to state   
: 

(a) whether it is a fact that the Delhi Milk 
Scheme does not supply pure milk to  the 
public; 

(b) whether it is also a fact that imported 
milk powder is being utilised by the Milk 
Scheme   for   production   of  milk   ;   and 

(c) if so,  the  reasons  therefor? 

 
t[THE MINISTER OF STATE IN THE 

MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION    (SHRI 
ANNASAHEB SHINDE) :   (a)   No, Sir. 

(b) Yes, Sir. 
(c) Procurement of milk varies from season 

to season due to natural causes, going down 
sharply in summer against this the Delhi Milk 
Scheme has to maintain distribution of milk at 
a steady level. Imported skimmed milk powder 
is utilised for making up shortfall in 
procurement of fresh milk.] 

JSUPPLY OF PESTICIDES EMULSION TO 
FARMERS 

344. SARDAR NARINDAR SINGH 
BRAR : Will the Minister of FOOD AND 
AGRICULTURE be pleased to state : 

(a) whether the pesticide emulsion sup- 
t    [    ] English translation. ^Transferred from  
the  3rd   Decembei 1968. 

plied to farmers to spray their fields is tested 
or supervised by the Government of   India   ;   
and 

(b) if not, who is responsible for the supply 
of impure pesticide and the damage caused by 
improper emulsion or due to some other fault 
of the pesticide supplied to   the   farmers ? 
THE MINISTER OF STATE IN THE 

MINISTRY   OF    FOOD,    AGRICULTURE,     
COMMUNITY     DEVELOPMENT   AND 
COOPERATION  (SHRI ANNASAHEB  
SHINDE)  : (a) Pesticides in emulsion   and   
other  formulations   are tested for their 
specifications by the Indian Standards Institution 
under the voluntary certification    mark   
scheme   at   present. The Insecticide Act, 1968 
which has recently been enacted invisages the 
setting up of  an   Insecticide   Board,   a   
registration committee   and   an   Inspectorate.    
After the regulations under this Act have been 
framed, it would be possible for the Government  
of India  to  undertake  on-the-spot checking of 
pesticides  and  their formulations. 

(b) The Indian Standards Institution gives 
third party guarantee about the purity of the 
contents of the packages bearing ISI 
Certification Mark and the farmers are advised 
to purchase pesticides and formulations bearing 
the ISI Certification Mark. If any farmer 
prefers to purchase materials not marked under 
the ISI scheme and the same are found to be 
substandard and impure, the responsibility 
naturally is of the farmer himself. It is hoped 
that the implementation of the provisions of the 
Insecticides Act, 1968 would go a long way in 
eliminating sale of   substandard   and   impure   
materials. 

RiCE     IMPORT     DURING   

    1968 
556. SHRI KESAVAN (THA-ZHAVA) : 

Will the Minister of FOOD AND 
AGRICULTURE be pleased to state   : 

(a) the names of the countries from where 
rice is being imported during the current year; 

(b) the quantity of rice imported from each 
such  country so  far in   1968;   and 

(c) the import price of rice during the 
above   period   from   each   country? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHEB 
SHINDE) : (a) to (c) A statement is laid on the 
Table of the Sabha. 


